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tal goods specially in the engineering 
sector; and 

(b) if so, the number of projects 
likely to be affected by this rigorous 
import restrietion? 

The Mbdster of Industrial Develop. 
ment and Company Mall'll (Shri F. 
A. Ahmed): (a) The import policy 
and procedures are designed to en· 
sure that eapital goods, whicn are or 
can be manufactured in India, are not 
allowed to be imported. While there 
are no specific proposals for reducing 
the import of capital goods, every 
'effort is being made to restriet im. 
ports of capital goods only to items 
which are unlikely to be manufactur· 
ed in the near future within the eoun. 
try. 

(b) Does not arise. 
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Labour Situation in N.C.D.C. 

·1607. Shri Vireadrakumar Shall: 
Shri FlbrJchand Goel: 
Sbrl Hukam Chand 
KaehWal: 

Shri Denl Sha.aker Sharma: 
Shrl J. B. Singh: 
Sbrl Ja,annath RaG Joshi: 

Will the Minister of Steel, Mines 
and Metals be pleased to ',tate: 

(a) whether it is a fact that the 
employees of the National Coal 
Development Corporation havp. gone 
on strike indefinitely in support of 
their demands; 

(b) if so, the extent of loss caused 
thereby; and 

(c) the action taken by Govern. 
m('nl in this regard? 

Tbe Minister of State n the Minis· 
try of Steel, Mines and l\letals (Shrl 
P. C. Sethll: <a> Yes, Sir. However, 
the strike has since been called off 
and the work resumed. 

(b> The loss to the Corporation is 
estimated at Rs. 5.2 lakhs. 

(c) Some of the demands h:lve been 
referred to adjudication. 

A committee has also beeD appoint. 
ed to enquire Into the working of 
N.C.D.C. Including management em· 
pl07eu nlatiODBh1p. 




